Name of the Corporate Debtor: Vikram Structures Private Limited; Date of Commencemegtléﬂ‘o Irlggpls%'zlt%zn %%Zn%blé}St of Cred|tors as on: 17-02-2022; Name of IP: Mr. Surender Devasani; Process Number: 1; Last 5

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure

Creditor . . . Contingent Claims Not Admitted under Verification (Only PDF)
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

1 Secured financial 0 0 0 0 0 0 0 NA
creditors belonging
to any class of
creditors

2 Unsecured financial 71 993929670 38 300524104 26.91 0 0 693405566 NA
creditors belonging
to any class of
creditors

3 Secured financial 6 708333004 6 701317252 62.80 0 0 7015752 NA
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial 0 0 0 0 0 0 0 NA
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 0 0 0 0 0 0 0 NA
(Workmen)

6 Operational creditors 17 8646445 17 2625860 0.24 0 0 6020585 NA
(Employees)

7 Operational creditors 1 26458079 1 26458079 2.37 0 0 0 NA

(Government Dues)

8 Operational creditors 12 33221412 11 16608223 1.49 0 0 16613189 NA

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if 7 98241061 7 69190375 6.20 0 0 29050686 NA
any, (other than
financial creditors
and operational
creditors)

1868829671 1116723893 . 752105778
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